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Present: Shri Vikes Sirgh with Shri Y.Malik, counsel for
the applicants
M.A.552/2003 ‘
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It has been pointedléy the learned counsel that
'two weeks Tor which the operation of the order was staved,
1s  expliring today. Thereupon he withdraws the present
apnlication,.
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( A.P. Wath ) ( v.s,W
Membe - {A) Chairman. ;
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